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RAHEJA QBE GENERAL INSURANCE COMPANY LIMITED

UIN Number: IRDAN 141A0006 V01201718

Name of Add —On: Immediate Repairs

It is agreed that in case of loss the insured, if they so elect, may immediately begin repairs or
reconstruction but such work shall at all times be open to supervision by the insurer or their
representatives and in case of dispute as to the cost of repair and / or reconstruction the loss
shall be settled in accordance with the terms of this policy, the sole object of this condition being
not to deprive the insured from the use of operating properties which may be necessary to their
business. Evidence of loss to be photographed and if any damaged items are replaced the same
is to be preserved for inspection by surveyors.

It is further noted and agreed that in the event of physical loss or damage to the property insured
hereunder the insured, at their sole discretion, shall have the option to accept repair or
replacement terms as offered by the Original Equipment Manufacturer (OEM) regardless of any
other terms offered from other suppliers, manufacturers or fabricators. Provided always that the
difference between the OEM quote and the lowest quote doesn't exceed 25% of the lowest quote
and quotes are based on the same technological specifications.

Sub limit — INR each and every loss.



